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Completion of Recovery Certificate No. 7930 of 2024 dated August 08, 2024 issued
against Restock Research Proprietor: Raj Kumar Kushwah (PAN: BWZPK7725C) in

the matter of Restock Research

1. Recovery Certificate No. 7390 of 2024 dated August 08, 2024 was drawn against
Restock Research Proprietor: Raj Kumar Kushwah (PAN: BWZPK7725C) in the
matter of Restock Research for a sum of Rs. 12,23,932/- (Rupees Twelve Lakh
Twenty-Three Thousand Nine Hundred and Thirty-Two Only) along with further
interest, all costs, charges and expenses incurred in respect of all the proceedings
taken for recovery of the said sum, for non-compliance with direction of QJA
issued vide Order No. QJA/KS/WRO/WRO/28422/2023-24 dated July 31, 2023
to refund the amount in the matter of Restock Research.

2. In view of the receipt of entire outstanding dues of which includes further interest
and costs due under aforesaid recovery certificate, the recovery in said matter
stands completed in exercise of powers under sub section (1) of section 28A of the
Securities and Exchange Board of India Act, 1992 read with relevant provisions of
the Income-tax Act, 1961.

Given under my hand and seal at Mumbai this 27 Day of February, 2026.
7 pstufle. KD

K&LRECOVERY OFFICER
J. ASHOK KUMAR
. IS

Recovery Officar

Seeurities and Exchange Board of India

Mu_mbai

Tt 9ad, S AT TIgT-Peat PIoTdH, Y& - ¥00 0ue
SEBI Bhavan, “G” Block, Bandra Kurla Complex, Mumbai — 400 051
www.sebi.gov.in | 022 - 2644 9000 / 4045 9000



